Papers laid on the Table of the House by Ministers/Members

T Haraa ¥ Irsd w3t (o =g vm): A sreef Sf, A 8 dEt

3T =g St B 3R I T FyferiRad o3 94T ged IR 3adl §:-

(1)  YRd & IAU™ & 3¢ 356(3) &b vl AR I
& ey H AU b 3dq 356 & 3T APUNT GRI
SR faie 13 BRat, 2025 BI IGAYUN, Sl faid 13
WRA], 2025 & YR & I6UA H SHEGEHT G=AT
AHLA. 13437 ¥ uH1RE g 3, 3 I ufa (=<l
YT TSI GIHRN) |

(2) IUgad IGUVON & TS () & IUWS (TH) &b IR0
¥ wpufd gr1 fbar man faqie 13 ®adl, 2025 &1
3e, S faAid 13 WRasl, 2025 & YRA & o9 |
SHTRTEHT T AP, 135(31) T UBIRIT G311 U, Bl
Teh Ui (fR=al a7 3{USit FIHRD) |

[Placed in Library, See No. LT 2216/18/25]

THE MINISTER OF STATE OF THE MINISTRY OF LAW AND JUSTICE; AND MINISTER OF STATE IN
THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI ARJUN RAM MEGHWAL): Sir, | rise to lay

on the Table a copy of the Detailed Demand for Grants (Hindi and English
versions) of the Ministry of Law and Justice for the year 2025-2026.

[Placed in Library, See No. LT 2217/18/25]
Rt wharera & <rea Y (ot Gt Sty AEAT e off, § FafaRad o3 9yt ted wm
Gl §:-
(1) fyaer A0 fIfTH, 2011 &1 9RT 25 & 3fd¥id
SHTRTEI3M Bl Th-Uh Ufd (fa=dl auT 3Ush
HTHI):

(T) ﬁwﬁn"m@ﬁ&m%ﬁﬁmﬁrﬁw
Ydlec! & TR W WRSG RIahl SRt fbar



o) 3w, 2024 S feid 23 fauweR, 2024 &
YRd & o0 H SRS G
HH1[A7793N B USIRG T U |

Ryget a0 (WRa A fagme faum &1 1504
JUS & 3aR R RS Rgwl aRT e
o) W, 2024, S faAi® 31 foUwR, 2024 &
URd & XOUd H HUgEEr e
LH1.7923) T UDHIRA T o |

Ryae1 AT (3 g@de A18el & 25d FRUNd
& TR R RS Rigw1 IR fear s a4,
2024, I 31 faTWR, 2024 & HRd & IS §
ST =T FI.H1.H. 793(31) § UHIRIT gU
Y |

Ryges1 AT (WRA WB1I3e iR e ot 7541
qiTie & TR W RS adp! SRT fhar
o 99|, 2024, S feAid 6 SHAR, 2025 &
URd & Iod O ST e 9161,
20(37) § YHIRIT U Y |

Rgwr Ao @9 RREO msr SARr
[AINTR AR & UYd Iy fdag R
¥R Rigwt SR fear oA g9, 2025, S
fgdi 31 SHaRl, 2025 & HRA & Jogd H
ST T=AT 1. H1.1A. 95(37) H UHI1RId gT A
|

Ryge1 AT (- 4H7R Ydd a3 & YURY
& id ¥ WRS Rt SR} fobar s a9,
2025, S fd-idh 6 WRaXl, 2025 & URA &
JAGU T SR T=AT ALH1LH. 119(30) |
IR gL Y |

[Placed in Library, See No. LT 2218/18/25]



(2)

IoRes ST, 1962 @I URT 159 & Sfdid
fraferad sifeREATs @1 te-te ufd (=l qur siusl
XD ):-

(Uh)

(@)

(dR)

CIE)

o1, 96(31) S fadi 1 WRaARY, 2025 &
YRA & I | USRI gU & quT fSHd gRI
fai® 1 A, 2011 @1 SRRTEAT T=AT 27/2011-
e o Hiquy J2MeH fby TN § quT T
ogRATHD MU |

o1, 97(31) S fadid 1 WRaRl, 2025 &
YRd & IOUF H YHIRA gU & ayl o1
3R 3 a3 WR AT Yoo Dl ¥ UM
HT 5, fog % & gfaaeia §ma1 o 38T §
YT U ARATHD 19 |

.o, 98(3f) Sl fadie 1 WA, 2025 &
YRA o AU H YHIRId g 4, ad1 S gRI
fqie 30 SH, 2017 &t ARG J=
50/2017-HHTRIe® H Hfaug G=me feg U §
dife ISt ¥ Safda aRad=l &1 siiegfd
faT ST G TYT Uh IARSATHD 1Y |

o1, 99(3f) St fadid 1 WRaRY, 2025 &
YRA & Io0d H USRI g4 ¥, U1 5o gRi
faqid 1 WRARl, 2021 P SRR e
11/2021-GHRe® T Hidug =Me fey 71U §
difs HidUg axgsll TR TSN Bl THTE as
TR T ST T TUT Th TRATHD 10 |
I1.H1L[A. 100(3f) S feAid 1 WX, 2025 &
YRA o ASUA H YHIRId g 4, adT1 S gRI
[l 2 WRARI, 2018 P SIRRET e
11/2018-HHIes H Hidug IMe fobw U §
difep fafAfey axgafl IR T Hedmun SYR




(¥%)

(STd)

(Sf19)

& Aol Igew ¥ P & o b JU TH
RSATHD T |

[Placed in Library, See No. LT 2219/18/25]
I1.b1A. 101(31) S fadid 1 WRasl, 2025 &
YRA & o0d H USRI g4 ¥, U1 5o gRi
feqie 30 SfMid, 2022 P SHFAOGEAT e
22/2022-HAR[e® H Hidug =Me By 7 §
YT Ueh ARSATHD MU |

A1, 102(31) S faAid 1 WRasl, 2025 &
YRA & o9 § UHIRG g 9, a7 foF e gRI
feqi® 20 Sfd, 2017 & SAOGEAT e
16/2017-THRIePd | Hfdud F=me= T TU §
difes fafAfey gar Suf-al gRI 9a S g
el BRshH & d8d $MY(d & oy Sy
YT BT e & o b aul U ARSTHD
A0 |

I.H1A. 103(31) S faAid 1 WRasl, 2025 &
YRA & o0 H UHIRG gU & 9uT o e gRI
fa-ie 30 [, 2017 Dt AT TS 57/2017
o Hidqug Tmey= ey U € dife Jqar Alega
B & -9 3 I Ul REAR
SUHRON o Guit & fafHior & o ugad gqey
goll IR sre! )i o uRkad= foeam o 9 aut
Uch HRSATHD MU |

IL.H1A. 104(31) S faAid 1 WRaR], 2025 &
YRA & o9 H UHIRG g 9, a7 foF e gRI
feie 1 AT, 2002 1 SR T=AT 25/2002-
dAges W ofaug g9 Py U § aife
Hiasd B 3R fooiell ¥ I+ aral arg- &t
frfaH-eme ot & faffmor & fou o
ITed ¥ B¢ U GoiTd a¥gedi &l ugd 9




(<¥)

(TRe)

faem Gl § deiitd a¥gsi &I Siel o b
YT Ueh URATHD JATUA |

T.H1.A. 105(31) S fadid 1 BRaRl, 2025 &
YR & o0 § UHIRId §U A TUT e gRI
[l 6 AR, 2019 & SERET IJ=
19/2019 ¥ Hidug I=MeH fHT T € 9T TH
URHTHD MU |

I1.b1.H. 106(31) Sl fadid 1 WRaR], 2025 &
YRA & I | UHIRG gU & quT fSHd gRI
fedie 13 TR, 1994 & SMRREAT J=&
153/94-HHRed H diqug GMed fbu U €
dyl Udh ARATHD MU |

[Placed in Library, See No. LT 2220/18/25]

o IAG-Yed MUTH, 1944 P URT 38 BT IU-
URT (2) & Sfaid Fgferfaa sieRgEsil @ th-us ufd
(Bt Ut 3N TepruT) -

(Uh)

@

I.H1A. 107(31) S faAid 1 WRasl, 2025 &
YRA & o0 H UHIRG gU & 9uT o e gRI
30 S, 2017 B! ATALIAT TRSAT 11/2017-H-514
JIdE-Yew H Hidug dmyq fee U § dife
ffgd Sod W SHfaRad IAEYed &
HAGIT B TR B T ol gb ddT Th
IRATHD MU |

Hargles (KAt Yo &) W a1 faffey sifam
g & forw #ra @1 s IxnyE fAam,
2025, S faAid 1 HRaR, 2025 & URA &
AT H UG G ALhLA. 108(37) o
THTRId §U A TUT Uh ARATHD T4 |

[Placed in Library, See No. LT 2221/18/25]



(4)  HUA HAFTH, 2013 DI URT 394 B IU-URT 1(H) b
idila FgfaRad oAl & THh-Tsh ufd (<l auT 3
HTH]):-

WP) 31.12.2024 D JAT faAd & forw ssfead
gaicHe d& 3 sfear iiffes (3nssmsatens
& 3fhd) WRURSDT F fu sransdaens o1
Wiwse IRTHTA), PIADBT S BB B
INHR GRT GHIET |

@)  31.12.2024 H gAT famEt & fou sefead
gaicHe 9% 3T sfear foffes (3nssmsdtens
& 3fpd) WRYRSB! F U MSMSHE &1
Wisd TRYATYA), HIABTA TR GRIHUS &6
gfdded, TaTRiied o du 39 IR Fdas-
HEcaTuRI&D Bi fewfory |

[Placed in Library, See No. LT 2222/18/25]

FUR MHT PRIGATS (STAR ITR) : A (&8l S, T 99 2025-2026 &
forg et s di|r favm, =2 foee & fa<iia uraan 3R wid-fAsare s
o1 U Ufd (ewa! 9T ST TRHR0T) HT Ued IR 3G § |

[Placed in Library, See No. LT 2223/18/25]

? (TAYT)

THE MINISTER OF STATE OF THE MINISTRY OF LAW AND JUSTICE; AND MINISTER OF STATE IN
THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI ARJUN RAM MEGHWAL): Sir, on behalf of

Shri Kirti Vardhan Singh, | rise to lay on the Table:-
(1) (i) A copy of the Annual Report (Hindi and English
versions) of the Indian Council of Forestry
Research and Education, Dehradun, for the
year 2022-2023, alongwith Audited Accounts.
(ii) A copy of the Review (Hindi and English
versions) by the Government of the working of



(2)

(3)

(4)

(5)

(6)

(7)

the Indian Council of Forestry Research and
Education, Dehradun, for the year 2022-2023.
Statement (Hindi and English versions) showing
reasons for delay in laying the papers mentioned at (1)
above.
A copy of the Annual Report (Hindi and English
versions) of the Commission for Air Quality
Management in National Capital Region and Adjoining
Areas, New Delhi, for the year 2023-2024, alongwith
Audited Accounts.
Statement (Hindi and English versions) showing
reasons for delay in laying the papers mentioned at (3)
above.
A copy of the Control of Water Pollution (Grant,
Refusal or Cancellation of Consent) Guidelines, 2025
(Hindi and English versions) published in Notification

No. G.S.R. 85(E) in Gazette of India dated 30t
January, 2025 under sub-section (3) of Section 63 of
the Water (Prevention and Control of Pollution) Act,
1974.

A copy of the Control of Air Pollution (Grant, Refusal or
Cancellation of Consent) Guidelines, 2025 (Hindi and
English versions) published in Notification No. G.S.R.

84(E) in Gazette of India dated 29th January, 2025
under sub-section (2) of Section 53 of the Air
(Prevention and Control of Pollution) Act, 1981.

A copy of the Ecomark Rules, 2024 (Hindi and English
versions) published in Notification No. G.S.R. 596(E) in

Gazette of India dated 26t September, 2024 under
Section 26 of the Environment (Protection) Act, 1986.



(8)

(9)

Statement (Hindi and English versions) showing
reasons for delay in laying the papers mentioned at (7)

above.

[Placed in Library, See No. LT 2224/18/25]

A copy each of the following Notifications (Hindi and
English versions) issued under Section 3 of the
Environment (Protection) Act, 1986:-

(i)

(i)

(iii)

(iv)

S.0.3379(E) published in

dated 27t July, 2023
amendments in the

S.0.555(E) dated 171
mentioned therein.
S.0.3385(E) published in

dated 28" July, 2023
amendments in the

S.0.615(E) dated 25"
mentioned therein.
S.0.3384(E) published in

dated 28" July, 2023
amendments in the

S.0.616(E) dated 25t
mentioned therein.
S.0.2651(E) published in

dated 8" July, 2024
amendments in the

S.0.555(E) dated 17t
mentioned therein.
S.0.2782(E) published in

dated 16" July, 2024

Gazette of India

making certain
Notification  No.

February, 2015,

Gazette of India

making certain
Notification  No.

February, 2015,

Gazette of India

making certain
Notification  No.

February, 2015,

Gazette of India

making certain
Notification  No.

February, 2015,

Gazette of India

making certain



(vi)

(vii)

(viii)

(ix)

amendments in the Notification No.

S.0.608(E) dated 241t February, 2015,
mentioned therein.

[Placed in Library, See No. LT 2225/18/25]
S.0.3026(E) published in Gazette of India

dated 29t July, 2024 making certain
amendments in the Notification No.

S.0.615(E) dated 25" February, 2015,
mentioned therein.
S.0.3548(E) published in Gazette of India

dated 215! August, 2024 making certain
amendments in the Notification No.

S.0.221(E) dated 23 January, 2015,
mentioned therein.
S.0.3740(E) published in Gazette of India

dated 29 September, 2024 making certain
amendments in the Notification No.

S.0.607(E) dated 24" February, 2015,
mentioned therein.
S.0.3754(E) published in Gazette of India

dated 3" September, 2024 making certain
amendments in the Notification No.

S.0.616(E) dated 25t February, 2015,
mentioned therein.
S.0.1812(E) published in Gazette of India

dated 7" June, 2017 notifying an area to an
extent varying up to 13 Kilometers from the
boundary of the Nalsarovar Bird Sanctuary in



https://moef.gov.in/uploads/2017/06/Nalsarovar%20Bird%20Sanctuary%2C%20Gujarat.pdf

(i)

(xii)

(xiii)

(xiv)

the State of Gujarat, as Nalsarovar Bird Eco-
Sensitive Zone.

[Placed in Library, See No. LT 2226/18/25]
S.0.1865(E) published in Gazette of India

dated 9" June, 2017 notifying an area to an
extent of 1.0 Kilometer around the boundary
of Gaga Sanctuary in the State of Gujarat, as
the Gaga Sanctuary Eco-sensitive Zone.

S.0.1942(E) published in Gazette of India

dated 20" June, 2017 notifying an area to an
extent varying from 1.0 Kilometers to 4.1
Kilometers from the boundary of Hingolgadh
Wildlife Sanctuary in the State of Gujarat, as
Hingolgadh Wildlife Sanctuary Eco-Sensitive
Zone.

S.0.2149(E) published in Gazette of India

dated 6! July, 2017 notifying an area to an
extent varying from 1.0 Kilometers to 3.70
Kilometers around the boundary of
Velavadhar Black Buck National Park in the
State of Gujarat, as the Velavadhar Black
Buck National Park Eco-Sensitive Zone.

S.0.3342(E) published in Gazette of India

dated 161" October, 2017 notifying an area
with an extent ranging from 0 Kilometer to 3.2
Kilometers from the boundary of the
protected area of the Jessore Wildlife
Sanctuary in Amirgadh and Dantivada
Talukas in the State of Gujarat, as the



(xv)

(xvi)

(xvii)

(xviii)

Jessore Wildlife Sanctuary Eco-Sensitive
Zone.
S.0.4108(E) published in Gazette of India

dated 291" December, 2017 notifying an area
to an extent varying from 0.17 Kilometer to
4.25 Kilometers around the boundary of
Rampara Wildlife Sanctuary in the State of
Gujarat, as the Rampara Wildlife Sanctuary
Eco-Sensitive Zone.

[Placed in Library, See No. LT 2227/18/25]
S.0.2950(E) published in Gazette of India

dated 19" June, 2018 notifying an area to an
extent upto one Kilometer from the boundary
of the Khijadiya Bird Sanctuary in the State of
Gujarat, as the Khijadiya Bird Sanctuary Eco-
Sensitive Zone.

S.0.5138(E) published in Gazette of India

dated 4! October, 2018 notifying an area to
an extent from zero to 1.2 Kilometers around
the boundary of the Wild Ass Sanctuary in the
State of Gujarat, as the Wild Ass Sanctuary
Eco-Sensitive Zone.

S.0.549(E) published in Gazette of India

dated 30t January, 2019 notifying an area to
an extent of O(zero) to 19.67 Kilometers
around the boundary of the Ratanmahal
Wildlife Sanctuary in the State of Gujarat, as
Ratanmahal Wildlife Sanctuary Eco-Sensitive
Zone.



(Xix)

(Xx)

(xxi)

(xxii)

(xxiii)

S.0.1316(E) published in Gazette of India

dated 11" March, 2019 notifying an area to
an extent of 1.10 Kilometers to 4.98 Kilometer
around the boundary of Jambugodha Wildlife
Sanctuary in Panchmahal and Chhotaudepur
Districts in the State of Gujarat, as Eco-
Sensitive Zone.

S.0.3150(E) published in Gazette of India

dated 30t August, 2019 notifying an area to
an extent varying from 0 (zero) to 1 Kilometer
around the boundary of Kutch Desert Wildlife
Sanctuary, in Kachchh District in the State of
Gujarat, as Eco-Sensitive Zone.

[Placed in Library, See No. LT 2228/18/25]
S.0.4618(E) published in Gazette of India

dated 9" November, 2021 notifying an area
of 282.18 square kilometers to an extent
varying from zero (0) to 3.519 Kilometers
around the boundary Balaram Ambaiji Wildlife
Sanctuary in the State of Gujarat, as the
Balaram Ambaji Wildlife Eco-Sensitive Zone.
S.0.4572(E) published in Gazette of India

dated 18" October, 2024 making certain
amendments in the Notification No.

S.0.1812(E) dated 7t June, 2017, mentioned
therein.
S.0.740(E) published in Gazette of India

dated 17" February, 2021 making certain
amendments in the Notification No.



(Xxiv)

(Xxv)

(xxvi)

(xxvii)

(xxviii)

S.0.191(E) dated 271" January, 2010,
mentioned therein.
S.0.3371(E) published in Gazette of India

dated 18t August, 2021 notifying an area to
an extent of 100 metres uniform around the
boundary of Nahar Wildlife Sanctuary, in
Rewari District in the State of Haryana, as
Eco-Sensitive Zone.

S.0.4704(E) published in Gazette of India

dated 28" October, 2024 making certain
amendments in the Notification No. S.0.68(E)

dated 10t January, 2017, mentioned therein.
S.0.4874(E) published in Gazette of India

dated 111" November, 2024 notifying an area
to an extent varying from 1.0 Km to 2.035 Km
from the boundary of the Sukhna Wildlife
Sanctuary in the State of Haryana, as
Sukhana Wildlife Eco-Sensitive Zone.

S.0.3682(E) published in Gazette of India

dated 131" September, 2021 notifying an area
to an extent varying from 0.38 kilometer to
2.042 kilometers around the boundary of the
Sri Renuka ji Wildlife Sanctuary, in Sirmaur
District in the State of Himachal Pradesh, as
the Sri Renuka ji Wildlife Sanctuary Eco-
sensitive Zone.

S.0.4615(E) published in Gazette of India

dated 9" November, 2021 notifying an area
to an extent varying from 0 (zero) to 2.7
Kilometers around the boundary of Kanawar



(xxix)

(xxx)

(xxxi)

(xxxii)

Wildlife Sanctuary, in the Kullu District, in the
State of Himachal Pradesh, as the Kanawar
Wildlife Sanctuary Eco-Sensitive Zone.

S.0.4793(E) published in Gazette of India

dated 22"d November, 2021 notifying an area
to an extent varying from 50 meters to 2.21
kilometers around the boundary of the Kais
Wildlife Sanctuary, in the Kullu District in the
State of Himachal Pradesh, as the Kais
Wildlife Sanctuary Eco-Sensitive Zone.

S.0.41(E) published in Gazette of India dated

5th January, 2022 notifying an area to an
extent varying from 50 meters to 2 kilometers
around the boundary of the Shikari Devi
Wildlife Sanctuary, in Mandi District in the
State of Himachal Pradesh, as the Shikari
Devi Sanctuary Eco-Sensitive Zone.

[Placed in Library, See No. LT 2229/18/25]
S.0.39(E) published in Gazette of India dated

5th January, 2022 notifying an area to an
extent varying from 0.5 kilometers to 3.26
kilometers around the boundary of Chail
Wildlife Sanctuary, in Solan and Shimla
Districts in the State of Himachal Pradesh, as
the Chail Wildlife Sanctuary Eco-sensitive
Zone.

S.0.65(E) published in Gazette of India dated

5th January, 2022 notifying an area to an
extent varying from 0 (zero) to 1 kilometers
around the boundary of Dhauladhar Wildlife



(xxxiii)

(Xxxiv)

(XXXV)

(Xxxvi)

Sanctuary, in Kangra District in the State of
Himachal Pradesh, as the Dhauladhar
Wildlife Sanctuary Eco-sensitive Zone.

S.0.152(E) published in Gazette of India

dated 12t January, 2022 notifying an area to
an extent varying from zero to 1.75 kilometers
around the boundary of Khokhan Wildlife
Sanctuary in Kullu District in the State of
Himachal Pradesh, as the Khokhan Wildlife
Sanctuary Eco-sensitive Zone.

S.0.172(E) published in Gazette of India

dated 13! January, 2022 notifying an area to
an extent varying from zero to 8.064
kilometers around the boundary of Col. Sher
Jung National Park, in Sirmaur District in the
State of Himachal Pradesh, as the Col. Sher
Jung National Park Eco-sensitive Zone.

S.0.415(E) published in Gazette of India

dated 1St February, 2022 notifying an area to
an extent varying from zero to 3.3 kilometers
around the boundary of Gamgul-Siyabehi
Wildlife Sanctuary, in Chamba District in the
State of Himachal Pradesh, as the Eco-
Sensitive Zone.

[Placed in Library, See No. LT 2230/18/25]
S.0.409(E) published in Gazette of India

dated 15t February, 2022 notifying an area to
an extent varying from zero to 1 kilometers
around the boundary of Tundah Wildlife
Sanctuary, in Chamba District in the State of



(xxxvii)

(xxxviii)

(XXXix)

(x1)

(xli)

Himachal Pradesh, as the Tundah Wildlife
Sanctuary Eco-sensitive Zone.
S.0.1331(E) published in Gazette of India

dated 251" March, 2022 notifying an area to
an extent varying from 0 (zero) to 1.00
kilometers around the boundary of Nargu
Wildlife Sanctuary, in Mandi and Kullu District
in the State of Himachal Pradesh, as the Eco-
sensitive Zone.

S.0.2135(E) published in Gazette of India

dated 6% May, 2022 notifying an area to an
extent varying from 1.5 Kilometer to 11
kilometer around the boundary of Kibber
Wildlife Sanctuary, in Lahaul and Spiti
Districts in the State of Himachal Pradesh, as
the Eco-sensitive Zone.

S.0.2629(E) published in Gazette of India

dated 5" July, 2024 making certain
amendments in the Notification No. S.O.

1858(E) dated 8th June, 2017, mentioned
therein.
S.0.3249(E) published in Gazette of India

dated 121" August, 2024 making certain
amendments in the WNotification No. S.O.

838(E) dated 16" March, 2017, mentioned
therein.

[Placed in Library, See No. LT 2231/18/25]
S.0.2680(E) published in Gazette of India

dated 10t July, 2024 making certain
amendments in the Notification No. S.O.



(xlii)

(xliii)

(xliv)

(xIv)

1813(E) dated 7! June, 2017, mentioned
therein.
S.0.2775(E) published in Gazette of India

dated 121" July, 2021 notifying an area to an
extent varying from zero to 1.0 kilometer
around the boundary of Kugti Wildlife
Sanctuary, in Chamba District in the State of
Himachal Pradesh, as the Eco-sensitive
Zone.

S.0.2128(E) published in Gazette of India

dated 15t June, 2021 notifying an area to an
extent varying from 0 (zero) to 1.850
kilometers around the boundary of Ramnagar
Wildlife Sanctuary, in Jammu District in the
Union Territory of Jammu and Kashmir, as the
Eco-sensitive Zone.

S.0.2406(E) published in Gazette of India

dated 18! June, 2021 notifying an area to an
extent varying from 0 (zero) to 1.0 kilometer
around the boundary of Hirpora Wildlife
Sanctuary, in Shopian District in Jammu and
Kashmir, as the Eco-sensitive Zone.

S.0.4262(E) published in Gazette of India

dated 14" October, 2021 notifying an area to
an extent varying from 0.51 kilometers to
10.106 kilometers around the boundary of
Kishtwar High Altitude National Park, in the
Union territory of Jammu and Kashmir, as the
Kishtwar High Altitude National Park Eco-
sensitive Zone.



(xIvi)

(xIvii)

(xIviii)

(xlix)

[Placed in Library, See No. LT 2232/18/25]
S.0.210(E) published in Gazette of India

dated 17! January, 2022 notifying an area of
72.42 square Kilometers to an extent varying
from (0) Zero to 3.459 kilometers around the
boundary of Surinsar-Mansar  Wildlife
Sanctuary, in the Union territory of Jammu
and Kashmir, as the Surinsar-Mansar Wildlife
Sanctuary Eco-sensitive Zone.

S.0.1330(E) published in Gazette of India

dated 251" March, 2022 notifying an area to
an extent varying from 0 (Zero) to 5
kilometers around the boundary of Kazinag
National Park, Limber Wildlife Sanctuary and
Lachipora Wildlife Sanctuary, in the Union
Territory of Jammu and Kashmir, as Kazinag
National Park, Limber Wildlife Sanctuary and
Lachipora Wildlife Sanctuary Eco-sensitive
Zone.

S.0.2141(E) published in Gazette of India

dated 9t May, 2022 notifying an area to an
extent varying from Zero (0) to 4.1 kilometers
around the boundary of Gulmarg Wildlife
Sanctuary, in Baramulla District in the Union
Territory of Jammu and Kashmir, as the
Gulmarg Wildlife Sanctuary Eco-sensitive
Zone.

S.0.2002(E) published in Gazette of India

dated 16 May, 2024 notifying an area of 200
meters to 13.15 Kilometers from the boundary
of Dachigam National Park, Thajwas (Baltal)



Wildlife Sanctuary and Overa-Aru Wildlife
Sanctuary, in the Union Territory of Jammu
and Kashmir, as ?Dachigam National Park,
Thajwas (Baltal), Wildlife Sanctuary and
Overa-Aru Wildlife Sanctuary Eco-sensitive
Zone.?

(1) S.0.3141(E) published in Gazette of India

dated 14" July, 2023 making certain
amendments in the Notification No.

S.0.680(E) dated 291" March, 2012,
mentioned therein.
(10) Statement (Hindi and English versions) showing
reasons for delay in laying the papers mentioned at (9)
above.

[Placed in Library, See No. LT 2233/18/25]
? (oUdYT-)

AT Y : 3M3cH AR 7, H1 Ybld AHSR |

THE MINISTER OF STATE IN THE MINISTRY OF EDUCATION; AND MINISTER OF STATE IN THE
MINISTRY OF DEVELOPMENT OF NORTH EASTERN REGION (DR. SUKANTA MAJUMDAR):

(1) (i) A copy of the Annual Report (Hindi and English
versions) of the English and Foreign Languages
University, Hyderabad, for the year 2023-2024.

(ii) A copy of the Annual Accounts (Hindi and
English versions) of the English and Foreign
Languages University, Hyderabad, for the year
2023-2024, together with Audit Report thereon.

(i) A copy of the Review (Hindi and English
versions) by the Government of the working of
the English and Foreign Languages University,
Hyderabad, for the year 2023-2024.



(2)

(3)

(4)

(5)

(6)

Statement (Hindi and English versions) showing
reasons for delay in laying the papers mentioned at (1)
above.

[Placed in Library, See No. LT 2234/18/25]

(i) A copy each of the Annual Report (Hindi and
English versions) of the English and Foreign
Languages University, Hyderabad, for the years
2020-2021 and 2021-2022.

(ii) A copy each of the Review (Hindi and English
versions) by the Government of the working of
the English and Foreign Languages University,
Hyderabad, for the years 2020-2021 and 2021-
2022.

Two statements (Hindi and English versions) showing

reasons for delay in laying the papers mentioned at (3)

above.

[Placed in Library, See No. LT 2235/18/25]

(i) A copy of the Annual Report (Hindi and English
versions) of the Central University of Punjab,
Bathinda, for the year 2023-2024.

(ii) A copy of the Annual Accounts (Hindi and
English versions) of Central University of
Punjab, Bathinda, for the year 2023-2024,
together with Audit Report thereon.

(i) A copy of the Review (Hindi and English
versions) by the Government of the working of
the Central University of Punjab, Bathinda, for
the year 2023-2024.

Statement (Hindi and English versions) showing

reasons for delay in laying the papers mentioned at (5)



above.

[Placed in Library, See No. LT 2236/18/25]

(7) (i) A copy of the Annual Report (Hindi and English
versions) of the Central University of Rajasthan,
Ajmer, for the year 2023-2024.

(ii) A copy of the Annual Accounts (Hindi and
English versions) of Central University of
Rajasthan, Ajmer, for the year 2023-2024,
together with Audit Report thereon.

(i) A copy of the Review (Hindi and English
versions) by the Government of the working of
the Central University of Rajasthan, Ajmer, for
the year 2023-2024.

(8) Statement (Hindi and English versions) showing

reasons for delay in laying the papers mentioned at (7)

above.

[Placed in Library, See No. LT 2237/18/25]

(9) (i) A copy of the Annual Report (Hindi and English
versions) of the Central University of Andhra
Pradesh, Janthaluru, for the year 2023-2024,
alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English
versions) by the Government of the working of
the Central University of Andhra Pradesh,
Janthaluru, for the year 2023-2024.

(10) Statement (Hindi and English versions) showing

reasons for delay in laying the papers mentioned at (9)

above.

[Placed in Library, See No. LT 2238/18/25]



(1)

(12)

(13)

(14)

(i)

(ii)

(iii)

A copy of the Annual Report (Hindi and English
versions) of the Central University of Jharkhand,
Ranchi, for the year 2023-2024.

A copy of the Annual Accounts (Hindi and
English versions) of Central University of
Jharkhand, Ranchi, for the year 2023-2024,
together with Audit Report thereon.

A copy of the Review (Hindi and English
versions) by the Government of the working of
the Central University of Jharkhand, Ranchi, for
the year 2023-2024.

Statement (Hindi and English versions) showing
reasons for delay in laying the papers mentioned at
(11) above.

[Placed in Library, See No. LT 2239/18/25]

(i)

(ii)

(iii)

A copy of the Annual Report (Hindi and English
versions) of the Central University of Odisha,
Koraput, for the year 2023-2024.

A copy of the Annual Accounts (Hindi and
English versions) of Central University of
Odisha, Koraput, for the year 2023-2024,
together with Audit Report thereon.

A copy of the Review (Hindi and English
versions) by the Government of the working of
the Central University of Odisha, Koraput, for
the year 2023-2024.

Statement (Hindi and English versions) showing

reasons for delay in laying the papers mentioned at
(13) above.

[Placed in Library, See No. LT 2240/18/25]



(15)

(16)

(17)

(i)

(ii)

(iii)

A copy of the Annual Report (Hindi and English
versions) of the Maulana Azad National Urdu
University, Hyderabad, for the year 2023-2024.
A copy of the Annual Accounts (Hindi and
English versions) of Maulana Azad National
Urdu University, Hyderabad, for the year 2023-
2024, together with Audit Report thereon.

A copy of the Review (Hindi and English
versions) by the Government of the working of
the Maulana Azad National Urdu University,
Hyderabad, for the year 2023-2024.

Statement (Hindi and English versions) showing
reasons for delay in laying the papers mentioned at
(15) above.

[Placed in Library, See No. LT 2241/18/25]

(i)

(iii)

A copy of the Annual Report (Hindi and English
versions) of the Rajiv Gandhi University,
Arunachal Pradesh, Doimukh, for the year
2022-2023.

A copy of the Annual Accounts (Hindi and
English versions) of Rajiv Gandhi University,
Arunachal Pradesh, Doimukh, for the year
2022-2023, together with Audit Report thereon.
A copy of the Review (Hindi and English
versions) by the Government of the working of
the Rajiv Gandhi University, Arunachal Pradesh,
Doimukh, for the year 2022-2023.



(18)

(19)

(20)

(21)

Statement (Hindi and English versions) showing
reasons for delay in laying the papers mentioned at
(17) above.

[Placed in Library, See No. LT 2242/18/25]

(i)

A copy of the Annual Report (Hindi and English
versions) of the Central University of Tamil
Nadu, Thiruvarur, for the vyear 2023-2024,
alongwith Audited Accounts.

A copy of the Review (Hindi and English
versions) by the Government of the working of
the Central University of Tamil Nadu, Thiruvarur,
for the year 2023-2024.

Statement (Hindi and English versions) showing

reasons for delay in laying the papers mentioned at
(19) above.

[Placed in Library, See No. LT 2243/18/25]

(i)

(ii)

(iii)

A copy of the Annual Report (Hindi and English
versions) of the Central University of Karnataka,
Kalaburgi, for the year 2023-2024.

A copy of the Annual Accounts (Hindi and
English versions) of Central University of
Karnataka, Kalaburgi, for the year 2023-2024,
together with Audit Report thereon.

A copy of the Review (Hindi and English
versions) by the Government of the working of
the Central University of Karnataka, Kalaburgi,
for the year 2023-2024.



(22)

(23)

(24)

(25)

Statement (Hindi and English versions) showing
reasons for delay in laying the papers mentioned at
(21) above.

[Placed in Library, See No. LT 2244/18/25]

(i)

(i)

(iif)

A copy of the Annual Report (Hindi and English
versions) of the Sikkim University, Gangtok, for
the year 2023-2024.

A copy of the Annual Accounts (Hindi and
English versions) of Sikkim University, Gangtok,
for the year 2023-2024, together with Audit
Report thereon.

A copy of the Review (Hindi and English
versions) by the Government of the working of
the Sikkim University, Gangtok, for the year
2023-2024.

Statement (Hindi and English versions) showing
reasons for delay in laying the papers mentioned at
(23) above.

[Placed in Library, See No. LT 2245/18/25]

(i)

(ii)

(iii)

A copy of the Annual Report (Hindi and English
versions) of the Central University of South
Bihar, Gaya, for the year 2022-2023.

A copy of the Annual Accounts (Hindi and
English versions) of Central University of South
Bihar, Gaya, for the year 2022-2023, together
with Audit Report thereon.

A copy of the Review (Hindi and English
versions) by the Government of the working of
the Central University of South Bihar, Gaya, for
the year 2022-2023.



(26)

(27)

(28)

(29)

Statement (Hindi and English versions) showing
reasons for delay in laying the papers mentioned at
(25) above.

[Placed in Library, See No. LT 2246/18/25]

(i)

(i)

(iif)

A copy of the Annual Report (Hindi and English
versions) of the Central University of Gujarat,
Gandhinagar, for the year 2023-2024.

A copy of the Annual Accounts (Hindi and
English versions) of Central University of
Gujarat, Gandhinagar, for the year 2023-2024,
together with Audit Report thereon.

A copy of the Review (Hindi and English
versions) by the Government of the working of
the Central University of Gujarat, Gandhinagar,
for the year 2023-2024.

Statement (Hindi and English versions) showing
reasons for delay in laying the papers mentioned at
(27) above.

[Placed in Library, See No. LT 2247/18/25]

(i)

A copy of the Annual Report (Hindi and English
versions) of the School of Planning and
Architecture, Bhopal, for the year 2023-2024,
alongwith Audited Accounts.

A copy of the Review (Hindi and English
versions) by the Government of the working of
the School of Planning and Architecture,
Bhopal, for the year 2023-2024.



(30)

(31)

(32)

(33)

(34)

Statement (Hindi and English versions) showing
reasons for delay in laying the papers mentioned at
(29) above.

[Placed in Library, See No. LT 2248/18/25]

(i) A copy of the Annual Report (Hindi and English
versions) of the Indian Institute of Science
Education and Research, Berhampur, for the
year 2023-2024, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English
versions) by the Government of the working of
the Indian Institute of Science Education and
Research, Berhampur, for the year 2023-2024.

Statement (Hindi and English versions) showing

reasons for delay in laying the papers mentioned at

(31) above.

[Placed in Library, See No. LT 2249/18/25]
(i) A copy of the Annual Report (Hindi and English

versions) of the Guru Ghasidas
Vishwavidyalaya, Bilaspur, for the year 2023-
2024.

(ii) A copy of the Annual Accounts (Hindi and
English versions) of the Guru Ghasidas
Vishwavidyalaya, Bilaspur for the year 2023-
2024, together with Audit Report thereon.

(i) A copy of the Review (Hindi and English
versions) by the Government of the working of
the Guru Ghasidas Vishwavidyalaya, Bilaspur,
for the year 2023-2024.

Statement (Hindi and English versions) showing

reasons for delay in laying the papers mentioned at



(33) above.

[Placed in Library, See No. LT 2250/18/25]

AT 3rege : 3mecy TR 8, Y &Y Teg i |
...(TYM)

PRUNC $1 HATG | I HAY; qUT b qRag R IoEn Harerg & I w41 ¢ g degh) -

A e Aeiey, H FyfeiRad 3 94T ded R 39dl &

(1) (TH) MR fearar 3R 2MeF emdr die, 78 fowll &
gy 2023-2024 & TS Ufdded &t TH Ufd (Bl
dYT 3US TLHROT) dYT d@TaRIfed o |

@) YR fearar 3R Ty femar s, T3 fowdt &
gy 2023-2024 & HHHIU B YIBR GIRT FHIeT
& IR ¥ faarur (=<l au1 SIS TR |
(2) S[UHH (1) H IfcaRad T BT GHT Ued IR I8 H g
[ & HRU WA arar faRur (R aur siueh
TIHN) |

[Placed in Library, See No. LT 2251/18/25]

3) () fafFumemdl fRren ik TReor A witewur, =8
faeelt & ay 2023-2024 & TS Ufdded &l TH
gfd (Bl duT SRS TWH0n) dyT daraRifea

o |
@n fafFumeal fRren sik TReor i wifdewon, 73
focelt & 99 2023-2024 & HEABIUN Bl IWHR
g1 gHten & SR # o (e dqur 3Rkl

TIHN) |
(4) S[UH (3) H# Ifcarad T I IUT Ied R 3@ H gT
[ & HRU < g oo (Rl dur S

TIHN) |

[Placed in Library, See No. LT 2252/18/25]



(5)

fearar sk TMe 3femdT Tdl, 2016 & URT 241 &
3iavia fFufafad sifiRgEme &1 te-ts ufa (Edt aur
SIS TYXHRT) : -

(Uh)

(@)

(dR)

(ar)

(B%)

YR fearar 3R Y f&dT SIS (IS IU-
fafy SR fearen ghied iRkEl &1 RN d18)
&=neq) fafam, 2025, S fgqie 29 SO,
2025 & YRA & IOUF U HEREAT G
TR E S 31T5/2024-25/ST/3R50117 H UHIRId
gy |

YR farar 3R Qe sfemdr ars (RRterr 3R
o) (F=nyE) faf |, 2025, S feAie 29 SR,
2025 & YRA & IOUF U HEREAT =T
TR EI13MT8/2024-25/STE/3Rgo1118 H HeRIRId
gy |

YR fearar iR 2ed siemdr dis (Rierad
3R Rremd gsfer ufsan @) fafas,
2025, Sl fadids 29 SHGR!, 2025 & HRA &
O | SRERIEAT ST MR da1318/2024-25/
SITH/3RSoN 119 H UHIRIA gL Y |

HRAW faarar 3R My 3fedar dis (W
gfXgHa ufdean @=ned) fafad, 2025, S
gl 29 SHER], 2025 & URA & IoUA H
ARG T SMRdIEI3HTS/2024-25/STTA/
3ReoN120 T UHIRIA Y U |

YR fearar SiR My 3femd e (URgHTIA
gfgean) (g=neq) fafra\, 2025, S feaid 29
SHaRl, 2025 & HRA & 10 H SR T
TR E S 31T5/2024-25/SE/3R501121 H UHIRId
gy |

YR fearen iR e feddr s (PluRe
faadl o for fearar gwre ufdean) (F=nes)




fafam, 2025, S feHi® 3 WARY, 2025 & HRA

o oI H SHTRLEAT WRET TS da318/2024-25/
SITH/3REoN122 HUSIRIAEE o |

[Placed in Library, See No. LT 2253/18/25]

A S(EFET : A TG BT JaAt off, 3119 Sifery |
...(STaYT)



